Name of the corporate debtor: LI Digital Payments Private Limited; Date of commencement of CIRP: 18.04.2022; List of creditors as on:

List of operational creditors (Government dues)

Annexure-7

05.07.2022

(Amount in%)

Sl. |Details of claimant Details of claim Details of claim admitted Amount of |Amount of | Amount of |Amount of [Remarks, if any
No received contingent any claim under |claim not
Date of |Amount Amount of | Nature of [Whether | % of voting claim mutual |verification |admitted
Departmen |Governme receipt |claimed claim claim [related shar e in dues, that
t nt admitted party? CoC, if may be set-
applicable off
Supporting letters received.
But as per the calculation
sheet it was noticed that
interest and damages have
been included in Rs. 352176
and they have also asking for
additional interest and
damages as per ESIC
ESIC Central 21.06.2022  [352176 352176 ESI Dues _ |No NA Nil Nil provisions.




